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Release of Advertisiements to Evening 
Daily Newspapers

*321. SHR C. E. MAHATA: Will the 
Minister of INFORMATION AND 
BROADCASTING be pleased to state:

(a) whether Government propose to 
release advertisements to these Hindi 
and English Evening daily newspapers 
whose circulation is more than 1000. 
a day and having four pages, size 50 x
38 cm in the interest of greater pub
licity lo the Government’s programmes 
and policies;

(b) if so, the details thereof; and

(c) if not, the reasons therefor?

THE MINISTER OF INFORMATION 
AND BROADCASTING (SHRI U  K. 
ADVANI): (a) to (c). In order to qua
lify for release of Government adver
tisements, a daily newspaper, whether 
evening or morning edition, is required 
normally to have a circulation oi 2000 
copies per publishing day and a size of 
not less than 45 cm. x 7 standard 
column width, and should consist of a 
minimum of 4 pages. Relaxation m the 
matter of minimum circulation is, how
ever, given in the following oases v-*

(a) In the case of Urdu and Sindhi 
papers, the minimum paid circulation 
of 1,000 copies will qualify for Gov
ernment advertisements,

(b) In the ease oi specialised, 
scientific and technical journals, -the 
minimum paid Mtdaflfeni of ista 
copies w»i qualify fbr 
advertisements.
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(e) Jn Hie case of Sanskrit papers 
and papers published especially la 
the backward, border and remote 
areas or in tribal languages or pri
marily for tribal readers, tbe mini
mum paid circulation of 500 copies 
will quality for Government adver
tisements.

Exceptions, in tbe matter of produo 
tion standard, are also made in the ca«e 
of newspapers/periodicals being pub
lished in tribal languages or for tribal 
audience.

Release of advertisements in accord
ance with the above criteria provides 
for adequate coverage for Government 
programme and policies.

Building of Super Market by Poona 

Canti

3001. SHRI R. K. MHALGI: Will 
the DEPUTY PRIME MINISTER 
AND MINISTER OF DEFENCE be 
pleased to state:

(a) is it a fact that Cantonment 
Board of Poona Cantonment (Maha
rashtra) is building a Super Market- 
cnm-Commercial Building at General 
Thimayya Road, Poona, cost of which 
is estimated to be about Rs. 49 lacs;

(b) is it also a fact that five peoples’ 
representatives on the said board out 
of 7 have duly submitted note of dis
sent and that the same dissent note 
was not even accepted by the Presi
dent of the Board;

(c) is it also a fact that no tenders 
for construction work were called for, 
and

<d) if so, what action Government 
propose to take In near proximity?

THE MINISTER OF STATE IN 
THE MINISTRY OF DEfTENCE 
(PROF. SHER SINGH): (a) No, Sir.

<b) A  propose! from an architects' 
ftnst lor construction of a private Super 
Mwket<um4 J t o B i ^
!*** at 0 <*».

48 lakhs was considered in the Board’s 
meeting on 1-11-1978 and 12-1-1979 and 
it was decided to accept it in principle. 
Three out of seven elected members 
dissented from the decision. The 
President of the Board did not ao* 
cept the written note of dissent as it 
was submitted three days later. Sub
sequently, on the advice of the GOC- 
in-C the written note was accepted by 
the President of the Board and it lorm# 
part of the record.

(c> No tenders have been called for 
construction work because the Board 
has to obtain Government sanction for ( 
the use of the land and to the propo* ‘ 
sal before the scheme is undertaken 
by them.

(d) No action is required to be taken 
by the Government at this stage as 
no proposal has been received.
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